BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 625 OF 2024
News Item titled **Jabalpur: STAT FT TEHT FLA § 41 I T FUS @99 L TH9 o+t off
YT "appearing in Dainik Bhaskar dated 20.05.2024
MEMO OF PARTIES (As Per ORDER DATED 14.07.2025)

News Item titled **Jabalpur: SITAT FT TEHT FIA § 41 I T FUS @99 L TH9 o+t off
YT "appearing in Dainik Bhaskar dated 20.05.2024

VS

1. Madhya Pradesh State Pollution Control Board
Through its Member Secretary,
E-5, Paryavaran Parisar, Arera Colony, Bhopal
Email: ms-mppcb@mp.gov.in (RESPONDENT NO.1)

2. Central Pollution Control Board
Through its Member Secretary,
Parivesh Bhawan, East Arjun nagar, Delhi-110032
Email: mscb.cpcb@nic.in (RESPONDENT NO.2)

3. District Magistrate, Jabalpur
Collectorate Campus Road, South Civil Lines,
Jabalpur, Madhya Pradesh-482001
Email: dmjabalpur@nic.in (RESPONDENT NO.3)

4. Chief Secretary, State of Madhya Pradesh
office of the Chief Secretary,
Mantralaya, Vallabh Bhawan, Bhopal 4620041
Email: cs@mp.nic.in (RESPONDENT NO.4)

5. Secretary, Environment Department, State of Madhya Pradesh
Paryavaran Parisar, E5, Arera Colony,
Bhopal, Madhya Pradesh, 462016
Email: contactepco@mp.gov.in/
epco.institute@gmail.com (RESPONDENT NO.5)

6. The Commissioner, Municipal Corporation, Jabalpur
Wright Town, Jabalpur — 482002, Madhya Pradesh
Email: commjabalpur@mpurban.gov.in (RESPONDENT NO.6)
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